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NOTES OF THE REGISTRY 
	

ORDERS OF THE TRIBUNAL 

0 Taj 

Ld 0 Counsel for the 
App)$ant is present. 	R-3, 
4 & 5 continue 	to remain 
absent and no steps taken 
by them to file any counter.  
Js not yet returnfrärn R-1 
and 2 although notice oy 
registered...post sen.tto 	: 
them on 14.11.02 and here 
servie treated suffc lent 
on them.. Call on 14.02.03 
for counter if any. 
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14.02 ,Q 
Ld, "ounsel Lot the 

Applicant ispresent. Shri 
R.C. Rath. Ld. Counsel has. 
filed a Vakalatnama only for 
R-5 and prays for time to 
file counter. Heard, Time 
granted till 5.3.03 for. 
counter. Other,  Respondents 
are absent and no steps take 
by them to file any counter. 
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Learfled cunsel for 

	

-e Appiiôaflt i present. 	4. i_ 1 't 	c- 

)OfldtS.N0 counter has 
 

fixed. Put up before th 	c 	 c7  /i C'4(4 
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